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I, 2 3 ’ 4 5 6 7

Staff Welfare . . . 16.74 1 .0 II .32 I.I

Staff Qjjarters . . , 44.29 2.6 37.86 3.6

Users Amenities . . . 14.63 0.9 14.71 1.4 13.34 3.*

Other specified works . . 27.42 1.6 30.39 2.9

Ixrvaitories . . . 75.71 4.5 17.72 1.7

Investment in Road Services 7.65 0.5 5.34 0.5

M .T.P................................... . . . . . .

Other stiuctural engineering 
works including IGF, GLW 
GBP, Collieries, Pors & 
Staff quarters. . . 68.i j 16.1

Miscellanrous items . . — 1.17* 0.5

1685.83 1043.69 423.73

♦Due to decrease i.i stir;? balii3is and credit taken for released mitelials and other recoveries.

Bringing: back Shivaji's sword

567. SW A M I IN D E R V E SH :

SH RI R A JE S H  K U M A R  
SIN G H :

SH RI M. R A M  G O P A L  
R E D D Y :

SH RI R A M  V IL A S  P A S -  
W A N :

SH R IM A T I P R A M IL A  D A N -  
D A V A T E :

W m  the M inister of E X T E R N A L  
A F F A IR S  be pleased to state w h e-
ther any steps have been taken or 
proposed to be taken b y  the G o v-
ernment of India to bring back to 
India the sword '*Bhawani” of 
Sh ivaji w hich is at present in U.K.?

TH E  M IN IST E R  O F  LA W , J U S -
T IC E  A N D  C O M P A N Y  A F F A IR S  
(SH R I SH IV  S H A N K A R ) : Yes,
Sir. The H igh Commission of India  
in the U K  is in touch w ith the British  
authorities to  m ake efforts to secure 
the return o f the sword associated  
w ith Shivaji.
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Permission to exem pt vitam in 'A*  
from  vanaspatl

568. SH RI P. K. K O D IY A N : W J l
the Minister of H E A L T H  A N D  F A M I-
L Y  W E L F A R E  be pleased to state:

(a) w hether it is a fact that th e ic  
was G azette Notification calling ob-
jections to the Am endm ent of the  
Prevention o f Food A dulteration  
Rules^ 1955 about proposal to exem pt  
vanaspati m anufacturers from  adding  
vitam in ‘A ’ to vanaspati; and

(b) if so, the details o f the objeq- 
tions received and Governm ent's d e-
cision thereon?

TH E  M IN IST E R  O F  S T A T E  IN  
T H E  M IN IST R Y  O F  H E A L T H  
A N D  F A M IL Y  W E L F A R E  (SH R I  
N IH A R  R A N J A N  L A S K A R ) : (a)’
Yes.

(b) T h e objections [suggestions re* 
ceived from the public are under 
scrutiny and the Governm ent’s deci-
sion w ill be taken after the scrutiny  
is conr^lete.




